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UNION DUTIES OF EXCISE (DISTRI­
BUTION) AMENDMENT BILL" 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHR) R. K. 
KHADILKAR) : I beg to move for leave 
to introduce a Bill further to amend the 
Union Duties of E:Kcise (Distribution) Act, 
1962. 

MR. SPEAKER: The question is : 

"That leave be granted to introduce a 
Bill further to amend the Union Duties of 
Excise (Distribution) Act, 1962." 

The motion was adopted 

SHRI R. K. KHADILKAR : I introduce'r 
the bill. 

13.15 hrs. 

The La/; S"bha adjourned j," LUlld, till 
I<'n mil/utes pust Two of tlte C/o,k. 

Th_ l.ok SoMa ,,-a.Jemhled o(ler Lunch 
at thirteen minute .. past Fourteell of the Clock. 

[SIIR! M. D. RAI'A ill tlte chair] 

Re. PRESENTATION OF PETITION 
BY UNEMPLOYED PERSONS 

AND STUDENTS 

SHRI S. M. BANERJEE (Kanpur): 
Before you occupied your Chair, I wanted 
your permission to raise this matter. Thou­
sands of young persons and students from 
all over the country have come to Delhi to 
present a petition to Parliament. They are 
unemployed and they wanted to knock at 
the doors of this august House and present 
the petition. On Saturday, unfortunately, 
the House did not meet and they could nOI 
presenl il. They are here loday. They 
were 001 aUowed 10 come up to Ihe Lok 
Sabha; so Ihey marched In procession upto 
Ihe Boat Oub. They demaoded Ihe Prime 
Minisler's inlerveolion to end unemployment. 

The Prime Minister had promised last 
time, and a solemn promise was made even 
by a Member of the Planning Commission 
that they would do some planning by which 
the educated unemployed could get some 
emplupment. They wanted to present a 
petition, but unfortunately it could not e 
done. So, with your permission, I want to 
place it on the Table; I am placing a copy 
of the petition on the Table, and I am 
sending this to you, and if you think it 
proper, this may kindly be placed on the 
Table of the House. 

SHRI SHEO NARAIN (Basti): 1 support 
Shri S. M. Banerjee. 

SHRI S. M. BANERJEE: I am very 
happy that Shri Sheo Narain is supporting 
it. I accept his support. I would have 
ac-ceptcd his support in better humour, but 
I ate the defectors from the very core of 
my heart. 

SHRI SHEO NARAIN: The policy or 
the Congress was to provide employment to 
the unemployed. I have been demanding 
from this Government that they should fulfil 
the programme and sec that Rs. 100 per 
month is given to these people who are 
remaining unemployed in the country. This 
Government had promised this to the 
people and they should fulfil this promise. 
The people who were opposing this Govern­
ment were my friends from the Opposition 
and not I. Therefore, I damand of the 
preseot Government that they should fulfil 
this promise. I support the demand of 
Shri S. M. Banerjee. 

SHRI S.M. BANERJEE: Let my hon. 
friend not get anlry. I know that he bas 
chansed his colour to face unemployment. 

SHRI SHEO NARAIN: Our colour il 
very clear. We are nol of the Russian colour. 
We arc of Indian colour, and not of the 
Russian colour. 

SHRI S. M. BANERJEE: I would only 
request the Mini.ner DC Parliamentary 
AfI'ain to convey our Cceliol, and lha ,.un .. 
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[Shri S_ M. Banerjee] 

of the thousands of youth and sludents to 
the Prime M in isler, and let I he Prime Minis­
ter make a statement. With your permissin, 
I am sending this petilion to you and I would 
reqnest you to allow us to place it on the 
Table of the House. 

SHRI SHEO NARAIN : I am Ihe Chief 
Whip of my party, and the hon. Minister 
of Parliamentary Affairs is the Chief Whip 
on the other side, and I am dem,nding that 
he should fulfil this demand. I want that 
he should fulfil this. This was an assurance 
given 10 the people and this Government 
should fulfil it. We are not praying for this 
as Russians; we are here as Indians, and we 
want that the Government should fuli! the 
demand. Thousands of boys and girls are 
here, wanderinll in the slreets of Delhi 
today. This drama which is being played 
should end; we want that this Government 
should be finished. 

SHRI LOBO I'RABHU (Udipi): 
would only like to say just one word. The 
Communist Party should not take the 
monopoly for this; this is a thing on which 
we are all agreed, and we wanl to sec thai 
this problem is solved by Governmenl as 
lOon as possible. 

'"" ~~ ?;,~"{ ( ~l'f,) : ~nllq-fa­
;r~~, <r.f~1 m~if it~) ~)~o5q 3f'ft 

ll"~t q-~ 'ro fililH ~, if ~lJ~ lJiIlf<r ~ fi'lct 

~ §"3lT ~ I "!f1IT<r ;i"ft ~I !fo) "r~ct fifo 
~~ on: ~ ~) ~if,r~ <r1:;r;n<r 3H~ ll"W 3lTir 
6, ~<r~ f'l"<t 3th ~~ ifoT;r ~it 'fil Ol1cfPH 

'fi~, <rrfif> ~~ iF~"1; ~) it~):;j"rm:1 iI"~1 

~ ~ ii<'fCfI ~r '~I ~, a"!J it ~g wm 
~) !J~ I if "r~CfT ~ fifo if>1l" ~ if>1l" <nf<'fll"T-
il"'~ ar'ti/i;;f ~ f;rf<r~, '3"1"~ ~r If><: f~ 

am '3"1"~ ~CI'i .m ~ I 
MR. CHAIRMAN: We do not want 

any further support. It is already at the Table 
of the House. 

SHRI s. K. TAPURIAH (Pall) : Let the 
hon. Minister say whether the Prime Minister 
will bo makinll a statement on this or not? 
Do they want to implement this or nol ? 

SHRI S.M. BANERJEE: Can we take 
it that she is going to make a statement on 
this? 

MR. CHAIRMAN: I cannert promise 
anything on behalf of the Government. I 
have done my duty by accepting it. Govern­
ment will examine it and will come to 
a decision in due course. 

SHRI SHEO NARAIN: But Govern­
ment have to say something on this. Will 
the Prime Minister make a statement on 
this? 

MR. CHAIRMAN: The petition is 
already there. Now, we shall proceed with 
the business before the House. 

14.21 hrs. 

KHUDA BAKHSH ORIENTAL PUBLIC 

LIBRARY nrLL 

TilE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR V. K. R. v. 
RAO): I beg to move: 

"That the Bill to declare the Khuda 
Bakhsh Orienlal Public Library at Patna 
to be an institution of national impor­
tance and to provide for its administra­
tion and certain other connected matters 
be taken into consideration." 

In order to declare it to be an institution 
of national importance under entry 62 of 
List I of the Seventh SchedUle to the Cons­
titution, the Khuda Bakhsh Oriental Public 
Library Bill was first introduced in the Lok 
Sabha actually in 1965. The Bill lapsed 
with the dissolution of the Third Lok Sabha 
and it was re-introduced on 21st February, 
1968_ 

The House is aware that this library was 
built out or the valuable personal collections 
of Arabic and Persian manuscripts and books 
by the late Maulvi Muhammad Bakhsh Khan 
who died in 1876. He entrusted the rare 
manuscrip!s to his son Khuda Bakhsh with 
instructions to start a public library for the 
bonefil of all wkh tho. manulCripta and 


